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{N THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD,
' e 0.ANO, 44 of 1992,

'/ Between Pated: 22.1.1992.@
£ S .
1, $.K. Babavalis 27, p,David William, -

2. A..Ash.k. 291’ G.Andhiraiah.\/

3. A.Prabhakar Raes" 29, Antheny, C., ./ ,
4. K.Sree Raylu-/ 30, Albert Antheny, .
5, SK.Anwar, 31, R.Babu Rae,

6s MNiSudhakar Rae,.” _ 32, N.Ramulu,

Te B.Venkateswarlu.'/ 33. SquHuSSain. v

8, N.Prabhakara Rae,v , 34, N.Vasant kumar.,/
94 K.Srinivasu. : 35, N,Hezekaiah, . ‘
13, Ch. Ramesh Chandra Kumar,~ 36, Md, Subhan,

11. M.Surender, ' 37. M.Hari Shanker

12, PgDaniel Kumar@?\‘/ 3‘0 KOViShnui / i
13, P.Chandrasekhar Rae,V 39, B‘Sathiraju./

14, A,Shankaraiah, . ' 49, M,Narasinga Réo./
15, G.Moses.. 41, G.R,Ranjan, v -
16, R,.Sudhakar.v 42, K.Prabhu Dass, «

17. G.Asheervadam, v 43, M,Balakrishna, ./
18, P.Murall, 44, Ch,Suresh Babu, .~
19, H.Suryanaryana../ 45, Tu.S.Sreekanth,.”
20, S,.A.Basha../ 46, Abéus. Salam‘/
21, K.Hanamaiah..” 47. K.Kemaraigh, <

22, M.Pevadas, v 48, D.V.Padmarae. f

23, Ch.Venkataiaha/ / 49, wmd, Hussain, / ;

24, Ch.,.Venkateswara Rae,

25, M M.Charye. v .

26. BOP., Ajaraish, v |
"o Applicants |
And !

1, The Jeint Pirecter, Establishment, Railway Beard, Gevt. eof India,
Ministry ef Railways, New Delhi, - {

2, The General Manager, Seuth Central Railway, Railway Nilayam, Secebi
3, The $ivisienal Railwvay Manager, () BG/SC, Secunderabad, v~

4. The Senior Divisienil Mechanical Engineer, (DSL), Seuth Central
rRailvay, Kazipet.y

-

ess Respondents. . - ,
Ceunsel for the Applicirts ) : Shri, K,Lakshmi Narsimha, = | |
ceunsel for the Respeniqits ¢ Shri. N.V.Ramana,SC fer Rlys, /i
CORAM: A
fon'ble MIR.Baliasubramanian, Administrative Memoer
Hon'ble M1CuJRey, Judicial Member,
The Tribul made the fellowing erderie
In this @ the learned counsel fer the Applicants
Shri. KeL.Narsimha @raqur attention te letters dated 15,10,1991..
issued by the pivisiendailway Manager(p) BG/SC, Secthad (R=3) .

the Senier pivisienal Mnical Engineer(pSi) (Re4) and anether/

letter dated 16.7s 199Fued By the Railway Beard, Accerding)
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,'to Railway Beard's erder, only XMExiiy shortfall of vacancies in the
[ A cadre of Diesel Assistants, after censidering the cases ef Diesel
cleaners listed in Sub-para 3(¢), are apen to the Skilled artisans
referred te in sub-para 3(d), In the order dated 15,10,1991 issued
by the 3rd respondent, there is ne indicatien that peeple belonging
te the category of sukepara 3{c) i.e. applicants had been considered.

Sri N,V.Ramana, 8tanding Ceunsel for Railways, represented that
there are ne instructiens and wanted time, He vehemently oppesed
the admission and alse interim relief, Hence list this case fer
aémissisn hearing en 23,1,1992, In the mean time, by way of interim
order we direct the respondents net te £111 up any pests of Diesel
Assistants in furtherance ef their circular dated 15.10,1991(if net
already made) till temorreow.

/

Deputy Registrar(Judl.

Capy toie

1. The Jeint Director, Establishment, Railway Board, Gevermment of
India, Ministry of Railways, New Delhi,

2, The General Manager, Seuth Central Railway, Rail Nilayam, Sec-bad,
3, ‘The Divisienal Railway Manager(P) BG/SC, Sec~bad.

4, The Senior Divisienal Mechanical Engineer, (DSL), Seouth Central
Railway, Kazipet,

5, One copy to Shri, K.Lakshmi Narsisha, advocate,H.Ne,16-11.20/13,
Saleemnagar-2, Hyéd=bad-36.

6, One copy to Shri, N.V.Ramana, SC for Rallways, CAT, Hyd-bad,

T« One spare COpY.
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